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BEFORE THE NATIONAL GREEN TRBUNAL, EASTERN ZONE
BENCH, KOLKATA

ORIGINAL APPLICATION 79/2025/EZ

Subhas Dutta
...Applicant

Versus

State of West Bengal and others.
....Respondents

AFFIDAVIT ON BEHALF OF RESPONDENT NO. 7, THE DIVISIONAL
FOREST OFFICER, BIRBHUM DISTRICT, WITH THE ORDER OF
THE HON’BLE GREEN TRIBUNAL, EASTERN ZONE, ORDER DATED

08.05.2025

I, Shri Rahul Kumar, IFS, son of Shri Rajmani Prasad , aged about 34
years, by faith: Hindu, by occupation- Government Service, now posted
as Divisional Forest Officer, Birbhum Division, Government of West
Bengal having its office at Barabagan, Suri, District: Birbhum, West

Bengal, Pin-731101 , do hereby solemnly affirm and state as follows:-

I I am working as the Divisional Forest Officer, Birbhum Division,
West Bengal, the Respondent No. 7 herein, and I have made myself
acquainted with the facts and circumstances of this case and am

competent to affirm this affidavit.
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2 That by an order dated 08.05.2025 the Hon’ble National Green
Tribunal, Eastern Zone, Kolkata, was pleased to direct the respondents

to file counter-affidavit.

3. That this affidavit is being affirmed in pursuant to the solemn

order passed by the Hon’ble Tribunal on 08.05.2025.

4, That an application was received from Subhas Dutta the
applicant herein on 08.05.2025 regarding Sonajhuri Forest in
Shantinikatan which is a natural forest and the same is considered to
be a natural heritage also and the forest is famous for its scenic

landscape and known as “Red Earth Forest”.

5. That as per Record of Rights (RoR) provided by the Block Land
and Land Reform Officer, Bolpur Block vide Khatian No. 164 it is forest

land.

The copy of the Record of Right and Map of the plot are annexed

herewith and marked as Annexure- R-1.

6. That the undersigned submits that as per RoR provided by the
Block Land and Land Reform Officer, Bolpur Block vide Khatian No.
164 it is forest land and a statutory warning has been given for the
public in the display board which reads: "FOREST LAND'
UNAUTHORIZED ENTRY IS PROHIBITED TRESPASSSERS WILL BE

PROCECUTED".

Annexure- R-2.
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/4 That the undersigned submits that after several efforts by the
Forest Department the said “Hat” area has been restricted in small part
of Sonajhuri Forest in the month of August 2024 and regular
monitoring is going on to decrease the “Hat” area. Regular meeting with
Civil Administration, Police, Municipal Bodies and Sriniketan-
Shantiniketan Development Authority are being conducted to restrict
the hat activity in forest area. The undersigned further submits that the
said “Hat” is not organized daily and no felling of trees took place as

alleged by the petitioner.

The copies of the said documents and photographs are annexed

herewith and marked as Annexure- R-3 and Annexure - R-4
Collectively.
8. That the undersigned further submits that Notices have been

served to 3 (three) numbers of hotels namely i) Sakuntala Guest House,
Proprietor namely Ganesh Ghosh, ii) Sonajhuri Atithi Nibas
(Durgabari), Proprietor namely Chitra Ghosh and iii) Krishna Utsav
Resort, Proprietor namely Swapan Sarkar and a household building,
Proprietor namely Sumana Dasgupta for encroachment of forest land

and they have been instructed to evacuate the encroached area.

9. Furthermore, a meeting with the stake holders, Municipality,
SSDA, Local Administration & Police has been conducted for smooth

disposal of plastic and other solid waste on 22.11.2024 and a meeting

regardmg cleaning of Sonajhurl Hat area and disposal of waste was

Y
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that Bio-toilet is present in that area for public convenience in the forest

arca.

The photograph of the same are annexed herewith and marked as

Annexure- R-5.

10.  That the undersigned states that the restriction for vehicle
parking inside the Forest area has been implemented as per law. The
road has been blocked by fixing boundary pillars and digging of
trenches around the forest area to block the entry of vehicles and the
concrete work from tree stump area has been broken and all the

stumping/root bounding has been dismantled

The photographs of the same are annexed herewith and marked

as Annexure- R-6 and R-7 collectively.

11. That the undersigned states that the use of woods actually
provided from the licensed sawmill as enquired by the Range Officer,
Bolpur Range. It is further stated that no illegal felling has been taken
place inside Sonajhuri Forest Area. Regular patrolling is discharged by
the forest staff for protection of forest area and Since the area is
draught-prone and the soil is degraded morum and rocky the trees
might have been damaged due to absence of moisture and food
materials. May parent rock be present under the lower texture of the
soil and regular patrolling & awareness programme are being conducted
to protect the forest area. Statutory Warning Boards have been ﬁ‘}ied.
12. It is therefore prayed that the Hon’ble Tribuh m

necessary order or further orders as it deem fit and p %%EF%%

interest of justice. \ “9(\
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13.  The statements made in paragraph 1 to 11 are based on information
derived from the record which are usually kept and maintained by the
answering respondents in the ordinary course of business and which I belief
to be true and rest thereof are my humble submission before this Hon’ble

Tribunal.

Divisional Forest Officer
Birbhum Division (Suri)

Prep in my office

et
b P Dpoc
Sudip KumarDutta

Advocate
SOLEMNLY AFFIRIMED AND DECLARED

BEFORE ME O (OENTIFICATION

W PADMA DAS
NOTARY

21 JUL 20%
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District: Birbhum Khatian No. 164 (0311064]

Mouza: Kabimohonpur  J.. No. 64 Police Station: Bolpur

(1) Rajaswa- 0.00 Rupees

(2) Quantam of Land (A)  35.4500 (3) Total dag Numbers- 3
(4) Atraswatter (5) Swatta (6) Remarks
Dokhalkar Biboran
Name: Wl)ep;rtment -
Father:
Address Own

(7) Atraswatter Nijo Dokholikar Land

Dag No. Land Classification Remarks ~ Total Land in Dag(A) Partofland Quantum of land

under the Dag under the Dag

.............................................................

Acre Hector
163 Danga 0.5400 1.0000 0.5400
904/1042 Danga 19.8300 1.0000 19.8300
904/1043 Danga 15.0800 1.0000 15.0800

Total da No. — Three only

For office use only Pages




.... i SN X 62

Rs: Ro2PUR ,.'P-mem PS- SHANTI NI
pr-afp st M"vjﬂ- KABI MOLIANPUR ] .( LD 69

0 - 904/1046 (ParT). PREN « 360 Sy. 1
SCAE- 1w 362 g

Y ]

u
AS PER 2UGIT! 24D A
PLOT - 909 /404, | PaRT OF MOUZA MAL
v | e 4
§ a “0‘ B“V \ v
NEA>
e g

70 VAR
/e KOU\'A‘\‘A\
[ PADMA DAS | X |
\1. Reqn. NO. | %
\.’D 1%%71,\8/_@,
PREPARED T OVr ==
SURVEYOR e
LALTU MONDAL (AMIN

C.No.- 5845, Govt. of W.8,
8aldanga, Dhalla, Birbhum
I

(¥ scanned with OKEN Scanne




ANNEXURE.— Raz

8 63

/
% | PADMA DAS
Regn No.
1377118

G Scanned with OKEN Scanner



ﬁmwuns 1 ‘R-3° X
OF '
FICE OF THE BOLPUR MUNICIPALITY

"7t Smt. Porna Ghosh
wens Omor Sekh
it wot wo . 26:26/6578 | 8m/2029 - 25"

worw, ty@gmad.com
NMW oK

Fax: 03¢
63-252501 Phone: 03463-252501 oate... 1O f11]2029 oo

To

1) The Sub-Divisional Officer, Bolpur, Birbhum

2) The Sub-Divisional Police Officer, Bolpur, Birbhum

3) The Executive Officer, 5.5.0.A, Kshanika, Bolpur, Birbhum
4) The Forest Range Officer, Bolpur

5) The I.C, Bolpur Police Station, Bolpur

6) The 0.C, Santiniketan Police Station, Santiniketan

Subject: Meeting regarding Systematic Managements of Sonajhuri Hat
including identification of venders and their respective vending zone /
area, Cleaning of Hat and thereby to combat any unwanted situation, if
arise, during joint survey.

Sir / Madam

Nevertheless 1o mention that Sonajhuri Hat at Bolpur is an accredited unique concept of open
air display and sales of handicrafts of 8olpur So it is considered necessary far systematic managements
of Sonajhuri Hat including identification of vendors and their areas of vending, cleaning of Hat and
thereby to combat any unwanted situation, if arises, during joint survey of the above stated criteria.

Moreover the Sonajhuri Hat mainly located at Forest Department’s area.

peaceful continuation of the Hat in 3 decent manner considering the above stated
d on 22/11/2024 at 5-00 PM in the Meeting Hall of Bolpur

In order to
aspects 3 meeting is being Organize
Municipality-

All of you are cordially requested to attend the meeting to share your valuable opinions.

Thanking you

Yours faithfully

Chairman \.

(¥ scanned with OKEN Scanne




Memo No : .z.szsl.x.(.l.sum.vs/.zozq-.zs

Copy forwarded for information
convenient to:

1)
2)
3)
4)
5)

with the request to be present in the said meeting to make it

O el e s oy

S Canian Mo;do:mcullor,. Ward No- 1, Bolpur Municipality

Wi al, Councnl{or, Ward No- 2, Bolpur Municipality

SRR s mcsh. Councillor, Ward No- 3, Bolpur Municipality

§) SriChiranjibs ra, Councillor, Ward No- 7, Bolpur Municipality
aha, Councillor, Ward No- 11, Bolpur Municipality

7) Sri Amit Kumar Mukherjee, Councillor, Ward No- 14, Bolpur Municipality

8) Sri Shambhu Sahani, Councillor, Ward No-17, Bolpur Municipality

9) SriTapas Sarkar, Councillor, Ward No- 18, Bolpur Municipality

10) Sri Shibnath Roy, Councillor, Ward No- 22, Bolpur Municipality

11) Sri Bapi Birbanshi, €.1.C, Bolpur Municipality

12) Head Clerk, Bolpur Municipality

13) Sanitary Inspector, Bolpur Municipality

14) Sri Sudip Bhattacharya, Sanitary Asst, Bolpur Municipality

15) Sri Shymal Choudhury, U.P, Bolpur Municipality -

16) Sri Tanmoy Mitra & two others, Sonajhuri Hat Comm.

Chairman
Bolpur Municipality

Memo No : 2576/2(3)/8M/2024:25 Date: 19-11-2024

..................
...........

Copy forwarded for information to:

1) sriJoly Chaudhuri, Add. Secretary, UD & MA Dept, Govt of West Bengal

2) The District Magistrate, Birbhum, Suri, Birbhum
3) The District Forest Officer, Birbhum

(¥ scanned with OKEN Scanne
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EETING RE
THE SARAIS ACT, 1867 REGARDING REGISTRATION OF HOTEL, LODGES, RESORTS ETC. UNDER

~ .. Held on 02.07.2025 -
DS LT .‘.’.’“‘.’9‘59'.‘.',',‘3'_‘2_‘ Hall of the Sub-Divisional Officer,

- -
-
S - -

) Page-(2
3) A joint inspection tea e
Bolpur and the offici

s ':‘ comprising of a Magistrate and other officials concerned of the SDO,
rom the Police authority, the Forest Department, the Fire Depariment,

Food Saf
ety Officer, Bolpur etc. wil visit on regular basis to the some hotels/reports/lodges whose

owners are delibera
As there are no

MemoNo. 2,5 (18 ispoLeysara
Copy forwarded to:-

1. Sri Chandranath Sinha,Hon'ble Minister of Department of MSME,

tely not complying the orders issued earlier.

matter of discussions, the meeting ended with thanks to and from the chair.
Wz
0

Sub-Divisional Officer
Bolpur, Birbhum

Dated. 02+ 07 201§

Textile and Correclional Homes Service,

Government of West Bengal and Chairman, SSDA, Bolpur, Birbhum for his kind information.

The District Magistrate, Birbhum for his kind information.

The Sub-Divisional Police Officer, Bolpur for taking necessary action.

SO hwN

The Chairman, Bolpur Municipality for information and taking necessary action

The Execulive Officer, SSDA, Bolpur, Birbhum for informalion and taking necessary aclion.
Sri Tapas Kumar Dutta, DM&DC and O/C Sarai, Bolpur for taking necessary action.

7-8. Block Development Officer, Bolpur-Sriniketan / lllambazar for taking necessary action

9. The SDL&LRO, Bolpur for taking necessary action..
10. The BL&LRO, Bolpur for taking necessary action
11. The Forest Range Officer, Bolpur, Birbhum
12. Executive Officer, Bolpur Municipality.

13-14. The IC, Bolpur PS / The OC, Santiniketan PS
15.. The OIC, Fire Station, Bolpur

16-17. The President / Secretary, Bolpur Hotel owners' association, Bolpur, Birbhum
BB, oooossossiosessessssssssRsasSRIRISSSRSROFSHORIRSORIRSES IRSSERAS SRS SRS SNSRI TSI 0S Hotel / Lodge / Resort / Guest House

S

"
oo
Sub-Divisional Officer /6—‘ S

(¥ Scanned with OKEN Scanne



A
ATTENDANCE SHEET
MEETING
OATED, 0307900y O REGISTRATION OF SARAIS LICENGE
VENUE: TIME : 02:00 PM
S No Home E: CONFERENGE HALL OF OFFICE OF THE $DO, BOLPUR, BIRBHUM
Designation Contact No Signature
1| Sri Chandranath Sinha MIC, MSME ,Textile and Correctional
Homes service to the Govt. of WB
2
Sri Ayan Nath, WBCS (Exe) $00, Bokpur JouYya-6 2o WA}
3 Sni
Sri Tanmoy Banerjee
WBCS (Exe.) Executive Officer, SSDA 7(, >5 4—7 6 7 o /‘) (l')
% i & IR
5 | Smt. Parna Ghosh Chairman, Bolpur Municipality
o |SEp ] e | Attt | s 4
Sri Tapas Kumar Dutta A//
7 WBCS (Exe) DMDC, Bolpur 8 OC, SARAI 704.4‘ 042 61> 71w
Smt. Nirmita Saha
8 WBCS (Exe.) DM&DC, Bolpur
g | Dr.Anirban Majumdar BDO, llambazar 1044042640 @» -
WBCS (Exe) _
10 3;‘;‘:‘;2&3’5‘“5' BDO, Bolpur-Sriniketan 694041468% | < ﬂfw'
% ¢
jee, WBCS : ,
11 l;gt)Mukheflee DMDC & NDC, Bolpur NG L
e I G 2
3 okl Qoo Forest Range Officer, Bolpur 5163936 | & «@W
No 2
. U foantsoe | AR
‘_ E0, Bolpur Municipality B\ o)
14 | Mg, Khoswewl Jvow S
N IC, Bolpur PS //( <
\
=
Mondef* 0C, Santiniketan PS YA 3%4 A :
16 97’ A)\% 0 ;{aﬁ/} . i 16_9 55‘ D . , ! . '
= Ceu AV Mo DAL 0C, Bolpur Fire Station 928 ‘('T'ﬁ O{ ,;' = A', : |
/ ,/ .‘ .
\\Z:x :?/ \Y',
\OF N0
1|pPage S .
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MEETING oF

DATED. 02.07.2025

ATTENDANCE SHEET
REGISTRATION OF SARAIS LICENCE

TIME : 02:00 PM

VENUE: CONFERENCE HALL OF OFFIGE OF THE SDO, BOLPUR, BIRBHUM

68
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Members Present: enclosed oy
" Separately.

PROCEEDINGS OF ME

Held on 02.07.2025 ; i
DN JE01-2025 ; Venue: conference Mall of the Sub-Divisional Officer, Bolpur, Birbhum . _ _ .- =

DY

ETING
REGARDING REGISTRATION OF HOTEL, LODGES, RESORTS ETC. UNDER

—
-
-—
- -
-
e s @ oo Mo s G 4 oD ¢ o B0 + oD oo @ oo MB o diDe et vy Ebee @R - 4 ER S-— -

St A
mmg"“g:a:"msmxe.).wmm, Boipur, Birbhum welcomed al paricipants n
Sarai AL 1867 !ob"e'i"ﬂ the need for proper registration of all hotels, lodges, and resorts under the

15 ToSeraied l:;‘?mmdawwmmdp‘msafe:y.

e B SAEN issues of non-compliance of earlier orders for registration of Hotels, Lodges

under tis hrsdich Act 1867. He aiso mentioned that a considerable number of establishments

o isdiction have failed to comply with the directive despite repeated remainders. A dala
non-compliant hotels was reviewed.

He also discussed about explanation of the relevant portion of Sarai Act and mentioned the
legal obligations and dutes of the owners of Hotel, lodge elc including the detail steps of
registration process.

The SDPO, Bolpur informed the house that the intent of the owners will be duly considered
duting the registration or inspection process. The establishments showing willingness to comply
should be given time to registration but habitual or deiberate defaulters will be dealt with strictly
under the law.

The representatives from owners’ association present at the meeling assured the authorities
thal they will take all necessary steps from their end to comply. They also raised a question about
illegally running of some home stays without maintaining any rules or regulations under the existing
Acl of operating Home Stay in this state. These were addressed by the SDO, Bolpur and the
SDPO, Bolpur.

The Executive Officer, SSDA, Bolpur, Birbhum also mentioned in his speech that some actions
need to be taken under the faw against those who are the habitual or deliberate defaulters.

Forest Range Officer, Bolpur informed the house about running of some commercial home
stays within the periphery of 100 meter in spite of obtaining of NOCs from the forest department for
private use. He also added that some construction for private uses also made within the periphery
NOC from the forest department. The SDO, Bolpur addressed him

of One Km without obtaining
that a joint inspection team will visit to identify such home stays and action to be taken as per law
accordingly.
Decision faken:-
) A reminder notice will be issued to the owners of hotels, lodges isization of hotels

2)

under the said Act from the end of the SDO, Bolpur.

A decision has been adopted for the 11 nos. mouzas whe
pending land conversion litigation, all the existence establishypie
documents like Fire Safety Licence, Food safety licence, cleal
Board elc except conversion certificale of land until the legal

1]
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GOVERI\{MENT OF WEST BENGAL
Directorate of Forests
ce of the Forest Range Officer, Bolpur Range o

Sanlinikctan, Bolpur, Birbhum - 731235
Email:robolpur2020@gmail.com

Offi

COmp.

Date

To
I'he Exceutive Officer
Sriniketan Santiniket

an Devw .
Bolpur, Birbhum Jevelopment Authority

Sub: i p
Ruh. Regarding for Management the affairs of Sonajhuri Hat
¢l SSDA/1352/1(9)/B-69/2024 Dated 280872024 of the Exceutive Officer. Stiniketan Santiniketan
Development Authority
Sir,

With reference to the subject cited above, this is to inform you that the decision taken by SSDA
(Sriniketan Santiniketan Development Authority) in its 150™ mecting (Communicated vide memo no.
SSDA/1352/1(9)/B-69/2024, Dated 28/08/2024) contradicts with the Forest Conservation act, 1980.
Since the entire land is forest land and Forest Department has the sole right of its management. SSDA
or Municipality could not take any decision regarding its any matter of its management or transfer the
rights of management.

So, you are requested to reverse the decision that communicated vide memo number mentioned

above.
Sd|—
Forest Rangelomccr
B
Sanfiniketan .
o \OQSGD IBP’“ 28 . Dated: OG| O TQ@Q f
Copy forwarded for kind information to:' ey
1. The Divisional Forest Officer, Birbhum Division
2. The Chairman, Bolpur Municipality
3. Sub-Divisional Officer, Bolpur
4. Sub Divisional Police Officer, Bolpur -
\ 57" Block Development Officer, Bolpur-Sriniketan Block
6. Block Land & Land Reform Officer, Bolpur

s Omccy-Chnrgc, Santiniketan Police Station

s AP
et A

v
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GOVERNMENT OF WEST BENGAL
ot Directorate of Forests
C¢ of the Forest Range Officer, Bolpur Range
Santiniketan, Bolpur, Birbhum - 731235

Email:robolpur2020@gmai

: gmail.com

No- 1390 /5P 23 Date 31.12.2024

To, - .
WY yivisional Forest Officer

'D_\e Divisional Forest Officer, ) ;;:,::,. i Jramsion

Birbhum Division, Re. No . %5 & S

Suri, Birbhum \l N 7 15 ..................

e - 84639

Sub: Submission of enquiry report regarding source of used timber at Sonajhuri Hat .

Sir,

As per your instructions, a spot inquiry was conducted on 31.12.2024. During enquiry the
vendors who were using wood products at the hat have produced bills regarding purchase of the timber
from licensed sawmills. After enquiry it was found that the bills are genuine. The bill for the
purchased timber used in Sonjhuri Hat is attached for your reference.

This is for your kind information and taking necessary action.

Enclosed: As stated above

~ren
gl e A

GOlpr Rsage
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2 Wednesday, July 16 2025, 10:28:42 AM

2 MMR9+QH7, Sonajhuri Rd, Kabi Mohanpur, West
! Bengal 731204, India
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